
































'65. |Sri Kajeev Kumar |(a) Munsif (Civil Judge,/(a) Rs.1,50,000/-  within|

!J.M. 1st Class, Jr. Div.) | the local limits of
|Lakhisarai (b) Lakhisarai , Lakhisarai Munsifi.
|

! (c) Lakhisarai (b) S.C.C. Powers of Rs.
! , ‘ I000/- within the local
limits of Lakhisarai

| B ‘ Munsifi. 1

'66. | Sri Shyam Nath Sah(a) Munsif (Civil Judge, (a) Rs.1,50,000/- within

| J.M. Ist Class, | Jr.Div.) the local limits of
'Kishanganj (b) Kishanganj Kishanganj Munsifi.

g (¢) Kishanganj (b) S.C.C. Powers of Rs.
2 1000/- within the local
limits of Kishanganj

~ | | Munsifi.

{67. |Sri Chandra (@) Munsif (Civil Judge, (a) Rs.1,50,000/- within
Bhushan Bharti | Jr. Div.) ‘ the local limits of
J.M. 1st Class, (b) Bhagalpur Bhagalpur Munsifi.
Bhagalpur (c) Bhagalpur i(b) S.C.C. Powers of Rs.

[1000/- within the local
limits of Bhagalpur
Munsifi. |

By order of the High Court
Sd/- A.K. Jha
Registrar General

Memo No. 62280-62378 Dated, Patna the 24t December, 2021

Copy forwarded to the Principal Secretary to the Govt. of Bihar, General
Administration Department, Patna / Secrctary to the Govt. of Bihar, Law
Department, Patna / A.G. (A&E) Bihar, G.A. 7, Birchand Patel Marg, Patna / Under
Secretary Personal Claims and Pay fixation Cell '3', Finance Department, Govt. of
Bihar, Patna / Registrar (Vigilance), Patna High Court, Patna / Registrar
(Administration), Patna High Court, Patna / Registrar (Appointment), Patna High
Court, Patna / 1/c Registrar (Establishment), Patna High Court, Patna / /¢
Registrar (1T)-cum-CPC, Patna High Court, Patna / O.S.D. (Enquiry Officer), Patna
High Court, Patna / Joint Registrar (List), Patna High Court, Patna / Registrar
I/c-cum-Secretary, Patna High Court Legal Services Committee, Patna High Court,
Patna / Addl Registrar, Juvenile Justice Secretaniat,  Patna High Court, Patna /
Officer on Special Duty, Patna High Court, Patna /  1/c Registrar (Recruitment &
Appointment), Patna High Court, Patna / O.8.D. (Computerization), Patna High
Court, Patna / Joint Registrar (Judicial), Patna High Court, Patna / 0.S.D.
(Presenting Officer), Patna High Court, Patna / J R.-.cum-P.P.S. to Hon'ble the



Chief Justice, Patna High Court, Patna / S.O. I/C, Monitoring Cell II, Patna High
Court, Patna / S.O. I/c, Judicial Officers Service Record Room, Patna High Court,
Patna / Senior programmer, Patna High Court, Patna / The Director, Bihar Judicial
Academy, Gaighat, Patna / Member Secretary, Bihar State Legal Services Authority,
Patna / All the District and Sessions Judges of Bihar / All District Magistrates of
Bihar for information (and communication to the officers concerned.

The officers appointed may be directed to join his new assignment
immediately on the receipt of the Court’s notification.

The District and Sessions Judges concerned are also requested to see the
notification is published in the District Gazette within the time limit prescribed in
Court's letter no.7988-8020 dated 11.06.1986 )

[The District Magistrates concerned are requested to get the notification
published in the District Gazette within a fortnight of the receipt of the Notification]
(-) For D. Js. only.

[-] For D.Ms. only

By order of the High Court

Registrar General



